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Merger of Shipping Corporation of 
India and tlw M ortal Lines Limited

3282. SHRI AMAR ROY PRA- 
DHAN; Will the Minister of 
SHIPPING AND TRANSPORT be 
pleased to state;

(a) whether the proposal of mer­
ger between Shipping Corporation of 
India and the Moghul Lines Limited 
has been postponed; and

(b) if so, the reason therefor?

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) The proposal is 
-■rtili under consideration.

<*>) Does not farise.

Export o f Machine made Coir Mata

3283. SHRI A. MURUGESAN;
SHRI P. KANNAN:

Will the Minister of INDUSTRY be 
pleased to state:

(a) whether Government have re­
ceived the recommendations of the 
high level Study Team on Coir Indus­
try headed by Mr. Sivaraman; and

(b) if so, the action taken or pro­
posed to be taken thereon?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(KUMARI ABHA MAITI): (a)
Yes Sir.

(b) Recommendations of the High 
Level Study Team are under cotisU 
deration of the Government.

Foreign Aid received by Krishi Ana*
•andhan Kendra, Tilonia, District 

Ajmer (Rajasthan)

3284. SHRI P. K. KODIYAN; Will 
the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether it is a fact that the 
Krishi Anusandhan Kendra, Tilonia in 
Ajmer District of Rajasthan has re­
ceived lakhs of rupees as aid from 
foreign sources;

(b) if so, what are the facts thereof;
(c) whether it is a fact that a 

strong demand was made recently to 
order a proper audit and enquiry into 
the financial dealings of this Kendra 
and also to scrutinize its foreign con­
nections and the money it receives 
from abroad; and

(d) if so, the details and action 
taken, if any, thereon?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL):
(a) and (b). The correct name of 
this organisation is Social Work and 
Research Centre, Tilonia, Ajmer 
District




